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(d) Hindustan Fertilizer Corporation limited (HFC), and 
public sector undertaking of the Department of Fertilizers 
which has been declared a sick company under the Sick 
Industrial Companies (Special Provision) Act, 1985, has a 
functional unit at Durgapur and a completed project at Haldia 
in the State of West Bengal. Government has decided in 
principle to revive the Durgapur unit of HFC along with its 
Barauni (Bihar) and Namrup (Assam) units at an estimated 
cost of Rs. 464.93 crores. The funding arrangements for the 
revival of these units are being tied up through financial 
institutions and/or PSUs and Cooperative Societies in the 
fertilizer sector. In view of its economic unviability, the Haldia 
project, the commissioning activities of which were suspended 
in October. 1986 due to repeated equipment breakdowns, is 
proposed to be hived off from HFC. The final decision on the 
revival of all the units of HFC, including those located in the 
State of West Bengal, will, however, depend upon the outcome 
of the proceedings ending before the Board of Industrial and 
Financial Reconstruction (BIFR), which is a quasi-judicial 
authority. 

Fertilizer subsidy to Orissa 
137. SHRI SRIBAlLAV PANIGRAHI : Will the Minister 

of CHEMICALS AND FERTILIZERS be pleased to state: 
(a) the annual requirement of fertilizers in Orissa; 
(b) the reasons for shortfall in supply of fertilizers to the 

state; 
(c) the steps taken to meet the demand; and 
(d) the amount of subsidy given to the State Government 

of Orissa in this regard? 
THE MINISTER OF STATE IN THE MINISTRY OF 

CHEMICALS AND FERTILISERS, AND MINISTER OF STATE 
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF STATE IN THE DEPARTMENT OF ELEC-
TRONICS AND DEPARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) to (c). The annual con-
sumption of fertilizers nutrient-wise in the State of Orissa 
during the last three years is as under: 

Year 

1992-93 

1993-94 

N 

1.43 

1.55 

1994-95 (Estimated) 1 .60 

P 

0.39 

0.34 

0.37 

(Lakh tonnes) 

K (N + P + K) 

0.21 2.03 

0.19 2.08 

0.24 2.21 

The availability of fertilizers with respect to the current 
demand is satisfactory and there is no shortfall in supply of 
fertilizers to the State. 

(d) In respect of controlle fertilizers, the subsidy is paid 
directly to the manufacturers so as to compensate them for 
lower realisation through statutorily fixed sale price. DUring 
1994-95, an amount of Rs. n.83 crores was paid as subsidy 
to the fertilizer units located in Orissa. 

Further, in respect of decontrolled fertilizers during the 
same year, Department of Agriculture and Cooperation made 
payments to the tune of Rs. 3.99 crores to the suppliers of 
phosphatic fertilizers and Muriate of Potash as special 
concession in respect of sales of these fertilizers in the State 
of Orissa. 
[Translation] 

Progress in FPI 
138. SHRI UPENDRA NATH VERMA: Will the Minister 

of FOOD PROCESSING INDUSTRIES be pleased to state 
the State-wise names of the Food Processing Industries set· 
up after the creation of his ministry during the last four years? 

THE MINISTER OF STATE OF THE MINISTRY OF 
FOOD PROCESSING INDUSTRIES (SHR! TARUN GOGOI): 
Food Processing Industries are both in the organised and 
unorganised sectors. Information in regard to the food 
processing units set-up, State-wise is not maintained by this 
Ministry. However, as per available informallon, the Statewise 
details of food processing units set up in the last 4 years 
against Industrial Enterpreneur Memoranda filed and project 
proposals (100% export-oriented, jOint ventures, Industrial 
licences etc.) approved are given in the enclosed Statement. 

STATEMENT 
State-wise distribution of number of Industrial Entrepreneur 

Memoranda (IEMs) and Projects (100% Export oriented, 
Joint Venture, Industrial Licences etc.) implemented during 

the last 4 years 

51. State IEMs Projects 
No. Implemented Implemented 

1. Andhra Pradesh 39 8 
2. Bihar 1 
3. Gujarat 58 7 
4. Haryana 21 5 
5. Himachal Pradesh 1 2 
6. Jammu & Kashmir 1 
7. Kamataka 7 7 
8. Kerala 1 5 
9. Madhya Pradesh 62 

10. Maharashtra 81 15 
11, Orissa 2 1 
12. Punjab 19 4 

13. Rajasthan 18 2 
14. Tamil Nadu 20 4 
15. Uttar Pradesh 63 10 
16. West Bengal 2 2 
17. Delhi 2 
18. Daman and Diu 1 
19. Goa 4 12 

Total 403 85 




